[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Names of proposers | Serial number
Number Candidate /mother/husband] | candidate roll of proposers
of number in the list
nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 8 9
1 o T HAR e weTm v foe 59 T+ FER g9, T 59 T 484 FAR Felsd 229
M- A T, S HER HEd 134
forem- wmrm ToTfeery W 135
841217 TEA FIAR 216
FAZ FAR 219
T aEHg 35
¢ falx 187
G T 218
7% FAR g =% am fdw 144
AT ATEH 47
2 o gHIA FHAR oz wETn wan foE 59 TH+IRE- AT g, T S T 484 I TR 138
g~ T i, vIF TR 97
foen- |rm 9 FARX 231
841217 TiA = 7
Him 121
S 239
i 2 243
Y A A 199
= TEE e 75
RE-tiietd 73

Place - Patna
Date - 08th June, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No, S.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. S.0. 124(E), dated the 24" February, 1993, for certain words.

Retum/'/g Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial
Number Candidate /mother/husband] | candidate Affiliation roll number of
of number proposers in
nominati of the list
on paper candidat maintained
£ under
section 152
1 2 3 4 5 6 7 8 9
3 feramia et HAR 44 7, WEHEH U, TN T (FARE) 71 fa=s v EE 43
YR~ SHoTtosile T, simar fie wEme 197
o~ wfeareE 9 fama AR <hd 80
fren- wem Wy w 72
- 800001 ¥52a e 110
e fwer 173
former AR 12
R T 44
AR HEw 167
EEGRERILS 149
4 Fremia e FAR 44 7, TR T, T 3 (FARE) 71 T a9 75 162
- Sfottoafle w2, forem fee 66
oM~ dfeaweE o wfaa 24t 69
foen- e vHR FER o= 10
- 800001 YAHER YETE A5 17
F TR g 120
259 = e 111
s fog 3% =m fog 109
T YEE AEE 16
T HER fHE 137
Place - Patna
Date - 08th June, 2026 Retum};(g Officer.

Note :— wherever alternative is provided score out the word(s) not applicable.

I.  Subs. by Notifn. No. 5.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. S.0. 124(E), dated the 24" February, 1993, for certain words,




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Affiliation | Electoral Names of proposers Serial
Number Candidate /mother/husband] | candidat roll number of
of e number proposers in
nominati of the list
on paper candidat maintained
e under section
152
1 2 3 4 5 6 7 8 9
5 viten wfea 3E FAR 50 TH- I TEER, YR S et 2 TosfiT FER | 169
- Y, T JUU YW IF UW ghE 175
gl T, TSV FAR " 82
faen- v faw 24t 237
f=- 801503 I wAR fHE 178
IR Tl 155
Y FHAR 90
wfids = 141
whr FAR fog 224
TwEEs o 104
6 iten fed ST FHAX 50 M- YR TERT, S S e yien dfga | wwa fa= 205
- I, qx e 142
M- W, e A foe 193
foen- we & HAR fHE 96
- 801503 O HET 86
Hfereft 3R 81
e FER 233
e T 22
a1 FHAR 227
i 2t 228
Place - Patna

Date - 08th June, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. S$.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn, No. $.0. 124(E), dated the 24"™ February, 1993, for certain words.

Retu?ég Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral | Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152

1 2 3 4 5 6 7 8 9
7 o AR dE fors |ER = 46 W~ I T, T T (AR 20 fawra wER < 136
- g, WA T 85

oI S, T T 159

foen- Ay, T TR 74

- 847224 oI FAR IF o Hed 153

e fHe 177

3 IR 92

Yo AME T3d 26

T T 242

e waR wEa 71

8 Tlo WA AEw fera %R U4 46 M- 3 TATH, S TE (FAARE) 20 T FUE A 186
g fogm, faa 32

M- AGEE, HE TR 139

formn- wvart, Hiia HAR 79

- 847224 THR FAR 19

TS FAR 214

sady fog 123

Ton Tk 18

Hoa AR fo' 124

e 3t 25

Place - Patna

Date - 08th June, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1 Subs. by Notifn. No. $.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. S.0. 124(E), dated the 24" February, 1993, for certain words.

Retuy'(g Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral | Names of proposers | Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152

2 3 4 5 6 7 8 9
9 e T e yeE faEr 54 TH- YA IH, AT e TR 389 Afis FHAX 78
- AR, T HER T 40

qFl- IR, e g T 64

foen- arw, faer e HAR fAg 29

fam- 841402 TR0 68 192

3Sita AR 95

BRI TR 12

T ARE 163
g @ fog ‘wea’ 150
TR AR fo 114
10 g W HEmE JEE o 54 Y- YA TS, ARAE S T 389 foera R fom 168
- IR, e 18 105

oI~ IR, = favin ™ 02

foen- \nm, faer TE YH THR 33

f- 841402 e fasn 38

o= AR 87

Hefta =rfa 181
== e 234

it AR foE 45

fasm FuR E@me 62

Place - Patna
Date - 08th June, 2026

Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. $.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. §.0. 124(E), dated the 24" February, 1993, for certain words.

Retun?g Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of -Address Party Electoral | Names of proposers | Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained

on paper candidate under section
152
1 2 3 4 5 6 7 8 9
1 foraeft 2t wie gea 41 A+ e, T T (FRR) 433 =i fow 61
YMAl- THATH, TR =, 09
faen- ufeem =R aEn wig 189
- 845106 fagrd w2a 125
YA T 188
vadl e 22
ooy wag fie 106
= 1 127
R dzEE 211
w8 T 174
12 foraaret <& T2 gfea 41 TR+~ dee, A ZE (FAEE) 433 fasa #aR qEa 51
Y- THTR, TR TEEH 154
foen- ufyem =mro TRY WHEH 195
- 845106 TS TR 23
A YR 20
= fAg 200
=it T 46
H9g HARL 183
T AR 184
g e 101

Place - Patna

Date - 08th June, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. $.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. S.0. 124(E), dated the 24" February, 1993, for certain words.

Return/iaé)fﬁcer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following rominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party ! Electora Names of proposers Serial
Number Candidate /mother/husband] | candidate Affiliation [ roll number of
of number proposers in
nominati of the list
on paper candidat maintained
e under section
152
1 2 3 4 5 6 7 8 9
13 HINE ST EAA SR 55 g Ho-16, AYA, i st et 114 99 FAR fog 126
forem- &, (3Roflo ) THARTAY 45 161
821101 w2t 65
fowRa sam 107
FAR T 165
EERic] 151
o TEeh 235
Far Ty foe 115
T HAR 147
|5 FAr fog 76
14 HIRF AR IR A 55 arg Fo-16, WY, wiw St e 114 3TEY FAR 180
foe- @, (3RoHto) T AR e 207
f-821101 fag |AR 158
i R fog 58
353 AR fiE 226
Famm fag 179
T E 220
fafn #em 238
fafaerm T fo 223
T A foE 3% 4 foe 212

Place - Patna
Date - 08th June, 2026

Note :— wherever alternative is provided score out the word(s) not applicable.

1 Subs. by Notifn. No. $.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. §.0. 124E), dated the 24 February, 1993, for certain words.

Returnjng Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral | Names of proposers | Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152

1 2 3 4 5 6 7 8 9
15 T foe o AN fHE 40 90, SERT 3, AR S I 406 wmre et 164
TEE =, s |yt 83

T, g7 fdg (ewm) 194

fim-802316 fafuem foart 99

THEs TR 84

™ R 89

HIR FEE T 93

g fog 241

foa AR o 122

Fita FAr fog 28

16 e fo o TAWF fHE 40 90, Sir@Ert a1, A A 9 406 o FHAR oH=A 170
g |, HEg yERE aEd 41

AR, W H95 T 148

fa-802316 T FER 160

FF, AN A=A 70

wfert fasn 15

o A 34

TE &t 232

SR HER TV 102

o=z AR 171

Place - Patna

Date - 08th June, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. $.0. 364 (E). dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. $.0. 124(E), dated the 24" February, 1993, for certain words.

Retur?{ Officer.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Legislative Council by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father |- Age of Address Party Electeral | Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained

on paper candidate under section

152

1 2 3 4 5 6 7 8 9
17 #fTe 3R feagrs IFgR 50 - e, WA e et 558 FAR o= 152
- T, FO AR A 59

M- AT, Teitd HAR 37

foen- gffn gl T FHAR 172

fm- 854327 T HAR 146

faremer Wi 196

ERE L 225

YA HAR A 240

THY T 198

T HAR 94

18 s afearz 3@y 50 e Fdel, WA S e 558 LIEE R 132
TR2- U, T HIR T4 215

- SEAETE, Hd HAR fen 202

foen- gfofn faErE wHa 42

- 854327 fasrg foe 68

fres e 209

Tuy ¥ret 31

Bl e e 60

Yy AT 133

TR fHE 113

Place - Patna
Date - 08th June, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. $.0. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. 8.0. 124(E), dated the 244 February, 1993, for certain words.

Retuging
fargn faur TR
o fpaits fate




